
State vs. Naveen Kasana
FIR No. 272/18

PS. Jagatpuri
U/s 394/397/34 IPC & 25/27 Arms Act

10.07.2020

Present: Ld. APP for the State. 

None for accused. 

To come up on 13.07.2020.

(Anubhav Jain)        
MM/SHD/KKD Courts/ Delhi
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State vs. Nitin Singh Thakur
FIR no. 172/20

PS. MV
U/s 384/386/389/120B/170/411/34 IPC

10.07.2020

This is an application to release vehicle no. DL-14CB-0569 (SWIFT VDI BS4 M)
on superdari moved on behalf of applicant Anil Kumar S/o Sh. Ratanlal. 

Present : Ld. APP for the State. 

Ld. Counsel for Applicant (through Webex).

It has been submitted by ld. Counsel for the applicant that applicant, Sh. Anil Kumar

is the registered owner of vehicle number DL-14CB-0569 (SWIFT VDI BS4 M) which is no

longer required for purpose of investigation by police and has thereby prayed for release of

the said vehicle to him on superdari. The applicant has also placed on record the RC of the

said vehicle in support of his contention.

Reply  has  been  filed  by  the  IO.  IO  has  opposed  the  release  of  the  vehicle  to

applicant stating that the actual owner of the said vehicle is accused Nitish Kumar and the

said vehicle was also seized from his possession. It has further been stated that applicant

Anil Kumar had already sold the vehicle in question to accused Nitish Kumar but the RC

could not be transferred. The IO has placed on record cash receipt of the transaction and

delivery receipt of the vehicle which was handed over to the IO by the applicant himself. IO

has also placed on record the statement of the applicant recorded under Section 161 of

CrPC wherein the same fact about sale of vehicle in question has been reiterated.

In light of the objections raised by the IO, it  is in interest of justice, that accused

Nitinsh Kumar be heard in  the present  application.  Accordingly,  issue notice to accused

Nitish Kumar in the present application returnable on 13.07.2020.

(Anubhav Jain)        
MM/SHD/KKD Courts/ Delhi

    10.07.2020 
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State vs. Suhail
e-FIR No. 10350/20

PS. Madhu Vihar
U/s 379/411 IPC

10.07.2020

Present: Ld. APP for the State.

An  application to calling the correct address of the accused by

the IO has been moved on behalf of applicant. 

Report filed by the IO. 

Report  of  the  IO  perused.  As  per  the  report  the  custody

warrant  was  prepared  in  jail  and  same  was  handed  over  to  the  Jail

Authority,  hence  Jail  Supt.  is  directed  to  furnish  the  address  of  the

accused as per custody warrant available in the jail record. 

To come up for report on 11.07.2020.

(Anubhav Jain)        
MM/SHD/KKD Courts/ Delhi
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Case No. 986/20
Vikas Agarwal vs. Ruchika Agarwal

PS. Madhu Vihar

10.07.2020

Present: None. 

An application for urgent hearing has been moved on behalf of

application. 

It is informed that same application has already been filed by

the applicant and part arguments heard on 09.07.2020 and at request of

counsel matter is listed for further arguments on 22.07.2020.

Considering  the  same,  to  come  up  on  date  fixed  i.e.

22.07.2020.

(Anubhav Jain)        
MM/SHD/KKD Courts/ Delhi
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Yogita vs. Nikhil Rana
PS. Jagatpuri

U/s 156(3) Cr.P.C

10.07.2020

Present: Counsel for complainant (through Webex). 

An application u/s 156(3) Cr.P.C has been moved praying for

registartion of FIR. All the pre requisites for filling of such application as

per  mandate  of  Priyanka  Srivastava  vs.  State  of  UP  have  been

complieded

Let ATR be called from concerned  SHO, for 13.07.2020. The

report should specify whether any cognizable offence is made out or not

on the basis of complaint. 

(Anubhav Jain)        
MM/SHD/KKD Courts/ Delhi
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